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(Ii) d for e tabli bment of a steel plant 
at Ho pet in Bellary, (Karnataka). 

SHRI NARSING SURYAWANSHI 
(Bidar): Sir a serious discontent has arisen 
in the minds or the people of Karnataka due 
to the inordinate delay in the tabli hment 
of an integrated steel plant at Ho pet, Bellary 
district Despite the fact that the hone Prime 
Minister has laid the foundati n stone in 
the year 1971 for the establi hment of the 
Vijayanagar Steel Plant, the Mini try of Steel 
and Mines has ignored the the justificat ion 
the speedy impl mentation of the steel plant. 
The for Minister of St el and Mine had sub-
sequently assured the H use the speedy i mp-
lementation of the said pr j ct. But it i 
unfortunate that no specific steps have been 
taken so far to set up the plant. 

Iron ore and other raw material are 
abundant in Karnataka. Man power, wat r 
and other infra-structural facilities are readily 
available in and around Hosp ,t. Thus, Hospet 
is an ideal place so far a the stcel plant is 
concerned. If the steel pl.ant is et up there, it 
will go a long way in solving unemployment 
problem in our tate. Thousand of techni-
cally qualified graduates will be provided with 
jobs. 

If the establi hment f thi steel plant i 
delayed , the people f Karnataka may be very 
much agitated. The Centre has s~lnctioned 
only five crorcs of rupee to Vij"yanagar steel 
plant, while in contra t it ha 'an tioned Rs. 
185 crore to the Vizag , teeI plant in Andhra 
Pradesh. Therefore, I urge on the G vern-
ment that expeditious teps should be tak n 
for the e lablishment of the steel plant at 

ospet during the Sixth Plan period. 

(iii) Need to supply adequate quota of food-
grains to hilly areas of Uttar Pra~sh. . 
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(iv) Modernisation of ESI hospital, Barbil 
Orissa. 

SHRI HARIHAR SOREN* (Keonjbar): 
Sir, erious discontentment has arisen in the 
minds of the worker , who depend on the ESI 
Hospital, Barbil, in Oris a, for their treat-
ment. Barbi} is ituated in the remo~e corner 
of the State of Orissa. About 5,000 workers 
in that area have been covered under the ESI 
s heme. The ick members of their families 
go to Barbil SI Hospital for their treatment. 
Air pollution has created great hazards 
that indu trial area and the poor workers 
fall victim to many disea e. About 300 
patients vi it that hospital f r treatment every 
day, But it is regrettable that they do not get 
proper treatment in the absence of adequate 
number of doctors, pre cribed medicine, 
ambulance van and X-ray machines. 

Most of the victim of different diseases 
arc from the Scheduled Castes and Scheduled 
Tribe . They work as daily labourers and are 
low-paid workers. Their financial status is not 
ound enough to undergo private treatment, 

as it involve lot of·expenditure. The private 
ho pitals are also conspicuously absent 
in that area. 

Unless immediate steps are taken to 
appoint more doctors, nurse and other staff, 
the poor low-p id workers will continuo ~ 0 

Oriya. 


